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Sl No. Case No. Date of Registration Cause Title
1 CRR/104/2021 07-06-2021 FARIDUL RAHAMAN  VS  THE STATE OF WEST BENGAL

Advocate: DEBASISH MUKHOPADHYAY
2 CRR/105/2021 07-06-2021 KAMLESH SINGH @ KAMALESH SINGH  VS  THE STATE OF WEST BENGAL AND ANR

Advocate: ARJUN CHOWDHURY
3 CRM/638/2021 07-06-2021 DIPU SARKAR  VS  THE STATE OF WEST BENGAL

Advocate: JEENIA RUDRA
4 CRM/639/2021 07-06-2021 DEBU BARMAN  VS  THE STATE OF WEST BENGAL

Advocate: JAYDEEP KANTA BHOWMIK
5 CRM/640/2021 07-06-2021 RAJESH KUMAR  VS  THE STATE OF WEST BENGAL

Advocate: ANIRBAN BANERJEE
6 CRM/641/2021 07-06-2021 ABU BAKASH MIA @ BAKASH MIA  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
7 CRM/642/2021 07-06-2021 BHIM BARMAN  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
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